OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (WEST)
T!S HAZARI COURTS : DELHI

ORDER

Following committee is hereby constituted in West District with immediate effect :-

~ame of the Committee IName of the Otﬁcel Designated as Concerned
Branch

Comniittee to maintain The Pnnmpal Dlstnct & Sessmnlehah'person General Branch

cordial velations between  Judge = o - (West)

Bench and Bar. ‘The  President, Delhi Bar|Member

'Assocmtlon, THC Delhi.

'The  Secretary, Dethi  Bar|Member
Assocnuon TI—IC Delh1

iFurther the correspondence with the High Court of Delhi, New Delhi will be done only through
the undersigned.

(VINOD KUMAR)
PRINCIPAL DISTRICT & SESSIONS JUDGE
(WEST DISTRICT) 0

oy 392
No /0/3/ 24857 /Committee/Gaz./PDJ West/2024 Dated, Dell the My/

The Registrar General, High Court of Delhi, New Delhi.

The Principal District & Sessions Judge (HQs), Delhi

The Principal District & Sessions Judge, ali district, Delhi/New Delhi.

The Secretary, DLSA, West District, Tis Hazari Courts, Delhi.

All the Brainch Incharge/DDO of West District, Tis Hazari Courts, Delhi.

he Branch incharge, Judicial Branch, Central District, Tis Hazari Courts, Delhi.
The Branch Incharge, Library, Tis Hazari Courts, Delhi.

The PS to the undersigned

The Reader to the undersigned

10 O/o CMM, West District, Tis Hazari Courts, Delhi.

i1, For uploading on LAYERS. —if
12. For uploading on centralized website through LAYERS.
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